N THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON

CRIM NAL APPEAL NO. 919 OF 2009

OM PRAKASH @RAKASH  ..... APPEL LANT
VERSUS
STATE (NCT OF DELHI)
TR HOME SEC. ..., RESPONDENT
ORDER

Phot ocopy of death certificate pertaining to the
appel l ant has been produced before us by M. Rahul
Kaushi k, |earned counsel for the State of Delhi who
states that he has received the sanme fromthe concerned
Police Oficer viz., M. Dhiren Sharma, Inspector in
Nangl oi Police Station. Certificate produced in Court
may be kept on record.

The appeal is, accordingly, disposed of as

havi ng abat ed.

[ GYAN SUDHA M SRA]

NEW DELH
AUGUST 10, 2011.



